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(c) whether any case of tax evasion has 
been found in respect of these cinema 
houses? 

THE   DEPUTY   PRIME   MINISTER AND    
MINISTER      OF      FINANCE (SHRI 
MORARJl R. DESAI):   (a) (c) The required 
information is being collected    and will    be 
laid on    the 

!   Table of the House as early as pos  I  sible. 

GAUHATI REFINERY 

77. DR. (MRS.) MANGLADEVI 
XALWAR: Will the Minister of 
PETROLEUM AND CHEMICALS be pleased 
to state the details of the nature and extent of 
oil, gas and othe_-petroleum products available 
iiom the Gauhati Refinery for use in the petro-
chemical   industries  in   the  country? 

I      THE MINISTER OF STATE IN THE 
MINISTRY  OF    PETROLEUM    AND 
CHEMICALS      AND     OF      SOCIAL 
WELFARE  (SHRI K. RAGHURAMA-;   I 
AH):   The  production   of  petroleum 1   
products at Gauhati Refinery    during 1967  
was    711,728    tonnes.   Of these, I   150,000 
tonnes of light distillates and J   27,000 tonnes 
of Refinery gases could be  utilised in petro-
chemical    industries. 

RAJASTHAN CANAL PROJECT 

78.   DR.      (MRS.)      MANGLADEVI 
TALWAR:     Will     the     Minister     ol 
IRRIGATION      AND      POWER      Se I  
pleased to state the present stage of I   progress  
achieved  on the    Rajasthan Canal Project? 

THE DEPUTY  MINISTER IN THE !   
MINISTRY    OF    IRRIGATION  AND I   
POWER      (PROF.      SIDDHESHWAR I   
PRASAD):     The entire     134    miles j   length 
of the Rajasthan    Feeder and ;    the   first   48.6   
miles     length   of    the Rajasthan    Main    
Canal    have    been completed.   Work is in  
progress  between mile 48.6  and mile 70. 

Naurangdesa;    Rawatsar,    Zorawar- 
•  pura and Khetawali distributaries are 
complete.    The     Suratgarh     Branch 

t[THE MINISTER OF STATE IN THE 
DEPARTMENT OF SOCIAL WELFARE 
(DR. SHRIMATI PHUL-RENU GUHA): (a) 
Programmes for Scheduled Tribes in the 
Welfare of Backward Classes Sector are not 
formulated for individual t:ibes. However, the 
prog amraes undertaken by the Government of 
Madhya Pradesh for the welfare of Adivasis in 
Abhuj-marh   (Bastar District)   include: — 

(i) tribal Development Block in 
operation since  1965-66; and 

(ii) nine Centres, each with a school, a 
co-operative store and a medical 
unit. 

(b) There is no special scheme in the 
Backward Classes Welfare Sector for 
Madhya Pradesh.] 

INCOME-TAX ARREARS FROM CINEMA 
HOUSES IN DELHI 

76. SHRIMATI SARLA BHADAU-RIA: 
Will the Minister of FINANCE be pleased to 
state; 

(a) the arrears of Income-Tax due at 
present from the following cinema houses in 
Delhi: (1) Amba, (2) Plaza, (3) Odeon, (4) 
Regal, (5) Palace, (6) Vivek, (7) Ajanta, (8) 
Ritz (P) Ltd.,   (9)   Golcha,  and   (10)  
Delite; 

(b) the amount of Income-Tax paid 
during the last five years by the said cinema 
houses, cinema-wise and year-wise; and 

f[ ]  English translation. 
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system is also. almost complete. Work is in 
progress on Sardarpura, Chu : and Jessabhati 
distributaries and on the Anupgarh Branch 
distribution system. 

COUNTERFEITING RACKET 

79. SHRI N. SRI RAMA REDDY: Will 
the Minister of FINANCE be pleased to state: 

(a) whether Government are aware of the 
existence of a big racket for printing 
counterfeit currency Notes in Mysoe; and 

(b) if so, what are ,the findings of 
Government so far in  the matter? 

THE DEPUTY PRIME MINISTER AND 
MINISTER OF FINANCE (SHRI MORARJl 
R. DESAI): 'a) and (b) The information is 
being collected and will be laid on the Table 
of the House in due course. 

 
t [TWO-TIER   SYSTEM  IN GOLD 

80. SHRI NIRANJAN VARMA: "Will the 
Minister of FINANCE be pleased to state: 

(a) whether Government propose to adopt 
a system similar to the two-tier system 
adopted by the British Government with 
regard to gold; and 

t[THE DEPUTY PRIME MINISTER AND 
MINISTER OF FINANCE. (SHRI MORARJl 
R. DESAI): (a) No, Madam. 

(b) The adoption of the two-tier gold 
system by the active members or the Gold 
Poo! has had no repercussion on the Indian  
economy.] 

IDLE CAPACITY or FOREIGN On, 
REFINERIES 

81. PANDIT S. S. N. TANKHA: Will the 
Minister of PETROLEUM AND    
CHEMICALS    be    pleased    «• 
state: 

(a) whether the entire productive 
j capacity of the foreign oil-refineries 
I  is being utilised; 

(b) if not, which company has idle 
capacity and to what extent and for what 
reasons; 

(c) what is the amount of loss suffered by 
the country annually because of this idle 
capacity; 

(d) whether it is a fact that large 
quantities of manufactured finished petroleum 
products are imported and if so, to what 
extent; 

(e) what are the reasons for not utilising 
the full capacity to make good the existing 
deficient supply of finished petroleum 
products;  and 

if) what is the amount o/ loss of foreign   
exchange   suffered   by    the 

f[ ] English translation. 

 

(b) what have been the financial 
repercussions of this two-tier system adopted 
by Britain on the India* economy?] 


